MOST URGENT
VIDHAN SABHA QUESTION

GOVERNMENT OF NCT OF DELHI
PWD SECRETARIAT: 3R° FLOOR,
MSO BUILDING, L.T.O., L.P. ESTATE,
NEW DELHI-110002

F.11(119)/PWD-II/VS UnSt.Q.l18/Dec.23/ot,4"»;}mop7’?~/c;ufI Dated: )& (1242223

To

The Dy. Secretary,

Question Branch,

Delhi Legislative Assembly,
Question Branch, Old Secretariat,
New Delhi- 110054.

Sub: -Reply of Legislative Assembly (Un-Starred) Question No. 118
raised by Sh. Jitender Mahajan, Hon’ble MLA during Winter
Session 2023 due for 18.12.2023.

Sir,

Kindly refer to Dy. Secretary (Q.B) Legislative Assembly Secretariat
(Question Branch) letter No. F. 11(B-1) VII/2020-25/VSS/Question
Branch /6290 dated 07/12/2023 on the subject cited above. In this regard,
please find enclosed herewith 100 copies of reply of Vidhan Sabha Question
as mentioned above for necessary action at your end. Further, the copy of the

same has also been sent through e-mail.

Yours faithfully,
\n"7
Encl.: As above \\\\"’

(Anil Bhola)
Dy. Secretary (PWD/VS)

; BHOLA
F.11(119)/PWD-II/VS UnSt.Q.118/Dec.23 /Js’a /me} /?mn 7 Dategg.ggﬂ' p}nv (PWD)
[6[12) =24

Copy for information to: -

1. OSD to Hon’ble Minister (PWD), 6t Level, A-Wing, Delhi Sectt. New
Delhi.
{\\/‘

Dy. Secretary (PWD/VS)
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1.Agency M/s  AMOCON Work
rescinded under clause 05 vide letter No.
54(723)EE M 211/1444  dated
14.07.2021, P.G. Forfitted

2. Agency : Mr Dwivedi Associates Pvt.
Ltd. Work rescinded under clause 05 vide
letter No. 54(766)EE M 211/2307 dated
30.09.2021, P.G. Forfitted

3. Agt. No. 43/EE (E)/PWD NES ED/19-
20

Development of area below Shahdara
flyover border flyover for parking and
movement of E-Cycle Rickshaw, TSR
Tempo etc. New Delhi. (SH:-Providing
illumination below Shahdara flyover.)
Work rescinded and PG forfeited.

4. Agt. No. 23/EE (E)/PWD NES ED/21-
22

Providing and Fixing of storm

Water pump set DG Set with panel near
Gokulpuri Fire Station, New Delhi.

Work rescinded and PG forfeited. J

ANIL BHOLA
OY. SECRETARY (PWD)
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’ List of works under North East and Shahdara Elect. Division M-251

Al wi

Agreement No, Name of work " Gross Amount
S i I R R Work Done .
: =raar-'zil".'l9-‘2'ﬂ : s = . : - ;
Deavelopment of area below Shahdara flyover borderflyover {Work rescinded anil
43/ EE {B)/PWD N!:S for parking and movement of E-Cycle Rickshaw, TSR Tempo  |PG forfeited. 1st A
ED/19-20 ete, New Delhi. (SH:-Providing illumination below Shahdara bill paid
flyover.] ‘16173,? 62.00

: Y_ear 20'20—2'1'

NIL

‘ Year 2921-22

 |23/eE (B)/eWD NES

/222

PG

. i
Providing and lelng of storm Water pump set DG Set with \ Nork rescinded and %
i

panel near Gokulpuri Fire Station, New Delhi.

pavment made

forfeited. Mo

Year 2,022-23.—

37/EE (E)/PWD NES
ED/2223

Qperatlon & Mamtenanc& of sewage/storm water pumps, D, G

sets at various location under PWD M-251 L.M. Bandh Road,|,_,
Ramesh Park, Delhi. (SH:-Replacement of Defective pumps, £hinadt
(Final Bill paid})

panels, pipe lines under the jurisdiction of AC-64 / Rohtash
Napar].

2

42/EE (E)/FPWD NES
ED/22-23

Operation & Maintenance of storm water pumps house in :

Shahdara area at various location in Trans Yamuna area 1813988
w 1 - S R &
under PWD M-2533/M-251, Delhi. (SH:-Replacement off o, ) any iy

Defective pumps, panels, pipe lines under the jurisdiction of}’
AC-64 Rohtash Nagar, Bholanath Nagar and Dilshad colony).

|75/EE (E)/PWD NES
EDf22-23 -

Operation & Maintenance of Street light under North East
area at various locations in Trans Yamuna area under PWD M-
251 Delhi. (SH:- Installation of Pole, Fitting, at Tanga Stand

Road, Road No. 68 & Mandoli road under Constituency AC-63|

& AC-64.)

782877
{1st RA Bill paid)

m;m-: {B]lPWD NES
ED;’ZZ St

1} Cnnstmi:ﬁun of Porta Cabln near C-Block at DC omce
(North—East) Nand Nagri Dethi-93, (SH:- Providing E.] & Fans)
2). EOR to Air Conditioner at VREC Center AC-64, (Rohtas

5 Nagar} Community Center Ashok Nagar Shahdara, Delm

3,59,244.00
(Final Bill paid)

110093
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